IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERABAD BENCH
AT HYDERABAD,

L

0.A.No.181 /95,

i Date of disposal: June 3,1997,

AR M AR = m W W e e e o e

Between: .
1. smt., Vasundhar,.' |,
2, Smt, T,Adilakshmi,

3, Smt. P,Vimalamma,

4. B.Subbaratnamma,,
S.
6.
2

Smt. B.Suseelamma.;
Smt, K,Arunavathi, .
. Smt, Kanthamma, ' r ’ Applicants

we cem e -—_.._ BAnd
Pensioner's Welfaré, Govt. of India, New Délhil 11uu:.

2, The DPirector Genérél and Secretary to tlié Departm nt of
Posts & Tclecom, Sar“sr Patel Bh,v,n, Parliament St.,
New Delhi. L '

3. The Chief Post M,ster General, Sanchar, Sadyn,| Abid Road,
Hyderabad, b ' o

4, The Senior Supeﬁin?endent of Post Offices, Nellore Divn,
Nellore, RESPONDENTS,

Counsel for the Appliéant: sri P,V.Krishniah,
Counsel for the reSpoﬁdents: Sri N,R.Devraj.
!

JUDGMENT :
s5ri H,Rajendr, Pr,sad,Mehber(A).

{by Hon'bli

The c_se has bBeen adjourned repestedly on|a number of

occ,sions., It w.s fisted on 11-«3+21997, 19-.2-1997, 20-2-1997,
| '
21-3-1997, 25-3-1997, 2-6-1997 and, finally, for tod,v. Néne |

W53 present on behalf of the applicant.

The 0.A., is éismissed for fefjult and non-pursuit o

the case. X '_____.——————%
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0.A.181/95
|

To
1. The Secretary, Dept of Pensioners and
Pensioner's Welfare, Govt.of India, ,
New Delhi=-1. !
|
2. The Director General and Secretary to g
the Dept.of Posts and Telecom, Sardar Patel
Bhavan, Parliament Streer, New Delhi, !

3. The Chief POStmaster ucucias, —wo-—--— .
Abid Road, Hyderabad. .
[

4 Tbe.Sevior Suverintendent of Post Offices, -
!
5. One copy to Mr.P.V.Krishnaiah, Advocatye CAT.Hyd.

6., One copy to Mr.N,R.,Devraj, Sr.CGSC.CAT, Hyd.|

7. One copy &pare. |
|
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-THE HON'BELE MR,H.RaTRNFA» -

T"YPEDL BY - : CHECKES  BY
COMPLELL G- ZPPROVEL BY

IN THL CEWDERAL AU”INIS””R TIVL TPIBUNAL

HYLERABRZE BENCH AT HYuL:thBAL

THE HON'BLE MR,.JU IICE
' VICE-CHATIRMAN

~ang’
e

Dateds ] l-‘ é

ORDER/JUDGMENT

M'f‘\lﬂ/f{ oz'_‘i“u/cu Jza. BI—‘TO.

in

C.l.Ho, I%} ‘C)l 5/

o

T.4h.No, ' (Wap . )

“dmltt a 3nd Interim directions

Issuec.

Allowdd
Dispoged of with Ciréctions

Dismigseq@d.
—_—
Dismifsed ag withdrawn

Dismissed for default,
Crddred/Re jeateg, -

No order a2s +o costsL I gurefaw afwaey
B Centrad Administrative Tsibumel
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